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The Board's Regional Offices are 
functionin~ at Agartala id 
Gauhati and their senior technil: l 
officers are rendering all possible 
adv:ce to the rubber grower:. of 
the North-Eastern Region. A 
Regional Research Centre i alsei 
functioning at Agar ala for t nd r-
taking re arch work on rubb t. 
Planting materials ar made avail-
able to the grower. from th 
nur eries of Rubber Board and 
other Public Sector pl ntation in 
the orth Eastern Reg:on. 

( J Exten iv Rubb r Culliva-
tion in the 'orth Eastern Re lOn 
can >- ·e the problems of I) 
nation l hart i of ru bber. (2) 
deforestation and (3 the rru 1-
ous practice of jl oom cultivation. 
It would al o off r larg seal ;t -

plo ·ment opportun · t! !> in tn~ 
region. 

m nd from \ 'e t 
or Cloth 

9279. SHRI CHITT 
Will the _ linistcr of 
be pleace o state: 

ngal 

( ) whether i j._ r f c th'J 
Government hci • r •c I\" d a J ·-
m nd from th We:Jt l engal Go'.·-
ernment for the su 1\ of mor 
clot to enable St t G v 
t meet t e r 1bli · 
Sae: and 

(b) if so, the · t il. th r of n 
wh acti )n G0vernm nl ilCt ..... 

en so ~ar :n t' matt r? 

Bengal in accordance i th th ' 
criteria dopt d for distri bu ion o 
controli d cloth to 11 th St ·~ . 
Thi allocation is done aft r ta i1 
into ccount t h popul tion na 
havin reg rd to the produclio t 
le \• 1 f such cloth fl • d for th 
y ar and th vailabilit · of lot 
durin th n rticular month . 

b 

. 
h n i1 tatut 

Tl m nt \'in 
r ul in G •-
B nk t. 

9'.:!RO. SHRI K KKAPP 
SHRI D. . PUTTE-

G DA: 

Cb) if .o, full h r o 
n 

f 
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ccounts, time d posit acoun s, 
cumulati e tim deposit accounts 
and r c :n~ d posit account l!l 

t Offic Sa in :s Banks. The 
n1les ar uniform} applicable to 
all d posi1 ors. 

ir t i n to For · Dr J!: Com-
pa • for duction of FAJ.uity 
9281. SHRI B. R. NAHATA: 

Will th Minist r o. FINANCE Le 
plea ed to tat : 

( ) the nrun of the fore·gn 
druQ' manuf c uring companies to 
' hi h dfr ction wa given to re-
duc their equitv to 4-0 p r cent 
forthwith and furth r reduce it to 

r c nt pro _r ively; 
<}» which comp nies hav act d 

on thic:; direc ion ac:; pro\ id d in 
ra 13 of thn New Drug Polic~; 

nd 
t i r ., rom 11n • 'ls n'l ac -

d on it . th n :that action has 
n k n g inst it? 

com pan 
on he 

s. 
(I) 
the 

n l 

t.Th nl- nh ru 
t rn) Ltd., 

2. Ab l L Ind in ) 
td. 

3. Carter Wallace & Co. L d., 
Bombay. 

4. C. E. Furfort (I) Pvt. Ltd.T 
Bombay. 

5. Indian Schering Ltd., Bom-
bay. 

6. Nicholas of India Ltd, 
Bombay. 

7. Smith, Kline & French (I) 
Ltd., Bangalore. 

Change in Post Office Savin 
Bank Rule 

9282. SHRI M. RAMGOPAL 
REDDY: Will the Minister of 
F1 ANCE be plea ed to state: 

(a) whether Go\ ernment have 
made ome change~ in the Po ·t 
Office avin~s Bank rules wif 

tfect from 1st April. 1982; and 

(b) if o, what are the details 
in this r gard and upto what 
amount mone , in the Savin •s 
Bank will be djsbursed straigbt-
\·ay to th next of eir i" -the 
vent of death o" a d 'itor 

without nomination? 

THE DEPUTY MI !STE 
THE MI l T Y F FL : 
SHRI JA ARDHANA 

J ARY): a) Rules gov rn:n,,. 
variou t of accoun in Post 
Offic Sa\'ings Banks ha e b n 
r vi d wi h a view to simpli ying 
nd str :-.m 'ning h The re-

' j d rul s have come into orce 
from 1-4-1982. 

of Mini tr of 
Fin n otific ti n Nos. GSR 
662 (E). 6 (E). 66 (E . 665 (E nd 
6 E) all dat d 17-12-1981, con-
t inin th Post Office m~s 
Bank Gen ral Rule • 1981. Po t 

ffic Savin2' Account ul a. 
1 81, P t Offic Time Dep sit 
Rul . 1981, Post Office Cumula-

Tim D posit Rul s, 19 l nu 




